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LHEASASTANY, GOVERNMENT OF
| COMMISSIONER OF INDIA CUSTOMS 20-06-2022 INR 3,45,241.00 | INR 3,45,241.00| Custom Dues NO NA NA NA NA INR - NA
CUSTOMS,CUSTOM
DEPARTMENT
DEPARTMENT
NATIONAL STOCK GOVERNMENT OF
2 EXCHANGE OF INDIA NSE 21-06-2022 INR 37,250.00 | INR 37,250.00 |Stock Exchange NO NA NA NA NA INR - NA
INDIA LIMITED DEPARTMENT
ESI CORPORATION
(Ministry of Labour GOVERNMENT OF
3 & INDIA ESIC ESIC NO NA NA NA NA INR - NA
Employment,Govt, DEPARTMENT
Of India) 23-06-2022 INR 3,38,583.00 | INR 3,38,583.00
L67120MH2005PLC155
i BARLMIED 188 13-07-2022 INR 2,14,760.00 | INR 2,14,760.00 ik e i N S NA INR - NA
CENTRAL GOVERNMENT OF
5 TAXDEPARTMENT INDIA CGST CGST NO NA NA NA NA INR - NA
(CGST) GUNTUR DEPARTMENT
11-07-2022] INR 24,41,497.00 | INR 24,41,497.00
EMPLOYEES GOVERNMENT OF
6 PROVIDENT FUND INDIA EPFO EPFO NO NA NA NA NA INR s NA
ORGANISATION DEPARTMENT 21-07-2022| INR 3,38,583.00 | INR 3,38,583.00
CENTRAL GOVERNMENT OF
7 TAXDEPARTMENT INDIA CGST casT NO NA NA NA NA INR G NA
(CGST)Mumbai DEPARTMENT
05-08-2022| INR 3,01,88,39,532.00 | INR 3,01,88,39,532.00
CENTRAL GOVERNMENT OF
8 TAXDEPARTMENT INDIA CGST CGST NO NA NA NA NA INR g NA
(CGST)Vadodara DEPARTMENT
29.08.2022 INR 50,69,58,583.00 | INR 50,69,58,583.00
9 BR'I\:I‘G:?SIUP“:LBN COYERNMENT & Mo NO NA NA NA NA INR na
INDIA MUNICIPAL TAX TAX
CORPORATION
22.03.2023 INR 22,78,78,750.00 | INR 22,78,78,750.00
CENTRAL TAX AND SUBMISSION OF
EXCISE CENTRAL TAX AND SENIBAL TAX CLAIM FORM AFTER
5 DEPARTMENT | EXCISE DEPARTMENT AND EXISE No NA NA NA NA INR 4,99,93,743.00|  EXPIRY OF TIME
DEPARTMENT
Ernakulam
21.06.2023 4,99,93,743.00

INR

3,80,73,86,522.00

INR

3,75,73,92,779.00

INR

4,99,93,743.00




